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Date: 10th July 2021 

PRESS NOTE 

To,  

1. District Public Relations Officer, 

Public Relations Office, 

Jabalpur (M.P.) 

2. The Editor, 

All Newspapers, 

District- Jabalpur  

LOK ADALAT SCORES OVER COVID FEAR 

 

 10th July 2021 was marked with a landmark disposal of cases through the 

medium of Lok Adalat which is an Alternative Dispute Resolution Mechanism. 

Around 1267 benches were constituted, at the end of the day, the statistics reveal 

that over 32,119 cases were successfully resolved resulting settlement amount of 

Rs. 4937235299 and approx. 5960 MACT cases amount to Rs 163 crores. 

Whereas, 6037 Negotiable Instrument Act cases settling amount of Rs. 117 crores 

approx. 

 The success is attributable to the able guidance of Hon’ble the Chief 

Justice/Patron-in-Chief MPSLSA and motivation of Hon’ble the Executive 

Chairman, MPSLSA. All judges worked round the clock for facilitating litigants to 

come forward and settle their matters, while advocates, members of community 

and student volunteers also whole heartedly participated in this event, which make 

the entire process a great success of the National Lok Adalat. 

 Kindly make it convenient to publish the aforesaid news in your esteemed 

newspaper. 

Encl: Soft copy. 

(Manoj Kumar Singh) 

Additional Secretary 
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